¢l TEM NO. 78 REG STRAR COURT. 2 SECTI ON XV
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR. SANJAY PARI HAR
Cvil Appeal No(s). 10420/2016
SYNDI CATE BANK Appel | ant ('s)

VERSUS

PHOOL KUMARI Respondent ( s)
Date : 09/05/2017 This appeal was called on for hearing today.
For Appellant(s)

M. Puneet Tanej a, Adv.

For Respondent (s) M . Gaut am K. Laha, Adv.
Dr. Ashutosh Garg, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

Service is conplete. Ld.counsel for the parties have not filed
the statenment of case. However, statenent of case is not mandatory
as per anended Supr emne Court Rul es, 2013. Vi ewed t hus, t he matt er
shal | be processed for listing bef ore t he Honé&#39; bl e Court as per
rul es.

( SANJAY PARI HAR)

Regi strar
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